Annexure-2 ]

l . ~ Name of the Corporate debtor Shree Ganesh EPC Private Limited ; Date of commencement of liquidation 17/01/2022; List of Stakeholders as on 18/03/2022 - - ]
[ . : _ List of Unsecured financial creditors ]
Amount in Rs.

- Details of Claim Received - "Detail‘s,of/(:laim Admitted ‘ -

- . - 4 - - - - | - . . 1 kemarks ifany
| . ~ ~ | Amountof | Amountofany - Amountof | - [
SLE  Name of the Creditor - , [ %ofshare | contigent | mutual dues, that | ATOURtOTClAIM | vder | (Distribution
NO | - : : 4 - ‘ : I Amount intotal i b rejected i Under Section of

I Dateof | | oriaimed | AmoMnt L o] O may be et off . e o
Receipt | 00U CHINE | pi admited | NAMUFE Of Clai Dt | oy ’ ' ' ‘ o
- | s gurantee claims |
. ’ | sdmited | :
12,03,63,800 - Share Application 12,03,63,800
1|Infinitas Energy Solutions Private Limited 11-02-2022 Money 0 0.00% 0 0|Not Applicable
2|Mrs LK Rajam 14-02-2022 2134,110 21,34,110 | Financial Debt o] 100.00% 0 0 5 0[53(1)(d)
3|Mr.N.Azhagappan 15-02-2022 1,18,29,400 78,94,239] Financial Debt 0 66.73% 0 0 39,35,161 0[53(1)(d)
Total 13,43,27,310 _ 1,00,28,349 - - - 12,42,98,961 - -
ror Shree uaneglr&FG private Limited
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